Title: Regarding atrocities against dalits and women in Bihar.
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SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, it may be that in some States important events and serious events
of law and order are happening. Should they be discussed everyday in this House? This House is becoming an
Assembly of different States. How can it be allowed? Everyday it is being raised. Everyday State matters and State
law and order matters are being raised.

SHRI KIRTI JHA AZAD : ...(Interruptions) | fail to understand what Shri Somnath Chatterjee is saying.
...(Interruptions) The rights of the people given under the Constitution, article 355 - rights of the minority
communities and rights of the Scheduled Castes and Scheduled Tribes - are being violated. ...(Interruptions) How
can he stop anyone from speaking? ...(Interruptions) He knows this very well. He is a very senior
Parliamentarian....(Interruptions) | do not know how he got the Best Parliamentarian Award which he never
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SHRI SOMNATH CHATTERJEE : Sir, this is very bad. We oppose this....(Interruptions)

MR. SPEAKER: Shri Somnath Chatterjee, you have raised a right point. The first thing is that there are no rules
about ""Zero Hour™. Secondly, | had made a statement saying that in the ""Zero Hour™, the submissions of public
importance should be made. Thirdly, there should be no repetition and the same submission should not be made
again and again. But with all this, | have been seeing this thing happening. When | go through the list, | find that
there are only five Members whose submissions should be allowed to be made in the "™Zero Hour" today. That
way, we will be depriving the right of all those 25 or 30 hon. Members who want to raise the issues of their
constituencies or States during the ""Zero Hour.™ Therefore, we have always been very considerate. But if the
entire House agrees, | have no objection to permit only the submissions of national importance and no submissions
pertaining to the States will be permitted from tomorrow. If this is the consensus of the House, | am very happy to do
it.

...(Interruptions)

SHRI SOMNATH CHATTERJEE : Sir, my appeal to you is this. We have seen that there have been some attempts
sometimes to raise certain issues. | can understand that if some serious issues concerning the dalits, women are
raised. We have always been considerate in raising such issues. WWe have never objected to them. But everyday
law and order issues of one State or the other are being raised here. Then, where do we put a stop to that?
...(Interruptions)
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SHRI SOMNATH CHATTERJEE : | would like to put it to you that we are not enhancing the prestige of Lok Sabha if
we are confining ourselves to raise such matters here....(Interruptions)

MR. SPEAKER: Hon. Members, please sit down. The only remedy left to me is to take up this issue to the
Leaders™ Meeting. | would take it to the Leaders™ Meeting. There, we will discuss and come to a conclusion. In the



mean time, Shri Uttamrao Dhikale to speak.
...(Interruptions)
MR. SPEAKER: | will take this issue to the Leaders™ Meeting.
...(Interruptions)
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